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Annexure-A 

 

Photographs of M/s Sunni Dam HEP 

 

 

 
Location No. 1:- RHS of River Satluj 

 

 

 

 
Location No. 2:- LHS of river Satluj 

 

 

 

 
Location No. 3:- RHS of river Satluj 
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Annexure-A 

 

 

 
Location No. 4 :- LHS of River Satluj 

 

 

 

 
Location No. 5:-LHS of River Satluj (Near Cremation Ground ) 
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HPSPCB 

HP State Pollution Control Board 
HIM Parivesh Bhawan, Phase-III, New 

Shimla-09 
Phone No. 0177-2673766, 2673020 FAX 

0177-2673018 

To, 

Dated: ). 
No./PCB/Misc Conmplaints (RO Shimla)/2023 -y so-ly 

REGD.POST 

The Head of the Project 
M/S Sunni Damn HEP, 

LiFE 

Eavironmental Compensation tor violation of provisions under 
the provisions of Water (Prevention & Control of Pollution) Act, 
1974 and Air (Prevention & Control of Pollution) Act, 1981 as 
per order by Hon'ble NGT in 0.A No 256 of 2013 titled as 
Abhishek Rai V/s State of H.P. & Ors 

Koldam Colony, Sunni, 
Distriet Shimla HP 171301. 

Lifest;e for 
Envronnent 

WHEREAS, às per the report of the Regional Officer, HPSPCB, Shimla 
vide letter no PCB/ROS/Sunni Dam HEP/ 2023-756 dated 12.06.2023 it 
has been informed that inspection of your unit was carried out by 
State Board officials on dated 01.04.2023 & 01.06.2023 during which 
t. was observed that (i) construction of approach roads and adit to 

diversion tunnel is under progress at present and the muck after 
cuiting of hill slopes is being dumped directly along the bank of river 
Satluj without proper protection measures. (ii) Retaining structure 
ptovided at some places are not adequate and their height need to be 

raised to prevent submergence of these sites in Satluj due to rise of 
water leve! of river during upcoming monsoon season. (iii) there is no provision of water sprinkling for fugitive dust emission arising from 
excavation activities which is causing nuisance to the general public.: (iv) The Muck dumped by yoù may get washed away along with rain in U3onsoon season which will uitimately go into the Satluj river and may deteriorate its water quality. (v) unit is not submitting monthly muck statement details regarding total muck generated, utilized and iisposed off at designated sites. 

WHEREAS, show Cause notices were also issued by the Regional Office, HPSPCB Shimla, Distt. Shimla HP vide letter no. 303-04 dated 13.04.2023 and letter no. 694-95 dated 02.06.2023 for the observed 
non- compliance & to provide the details of approved muck dumping sites but as reported nothing tangible has been done by your unit till 
daie, thereby causing àir & wate: pollution and tantamount to 
violation cf the Water Act1974 and Air Act1981 which is a punishable 
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flence, liable for imprisonment uplo 7 years under the said Acts. 

WHEREAS, as per orders dated 29.7.2013 passed by the Hon'ble 
NG( in 0.A No 256 of 2013 titled as Abhishek Rai V/s State of H.P. & 

Ors all the autherities concerned are required to keep a strict vigil to 
prevent throwing of municipal solid waste, untreated sewage, effluent 
or other material/construction material into the rives. Whosever is 
found to be throwing or dumping any such material, effluent etc. 
directly or indirectly into the rivers/ water bodies or its tributaries or 
even at its banks, will have to pay a sum of Rs 1.00 lakh as 
conpensation for causing pollution on the basis of the polluter pays 
principie. 

WHEREAS, the fact stated above tantamount to vìolation of the 
provisions contained in Water (Prevention & Control of Pollution) Act, 
1974 and Air (Prevention & Control of Pollution) Act, 1981 and 
directions of the Hon'ble NGT in its order dated 29.07.2013 in O.A No 
236 of 2013 titled as Abhishek Rai V/s State of H.P. & Ors. 

0n view of above, Environmenta! Compensation amounting to total Rs. 
S,00,000/- (Five Lakhs only) (1lakh for each location) [for dumping of 
tk at five- locations viz. (1) Near Adit at RHS of river Satluj (2) Along 
ine approach road to diversion tunnel at LHS of river Satluj (3) Near 
Abutment of bridge at RHS of river Satluj (4) Along the approach road 
to diversion tunnel near site office at LHS of river Satluj (5) Near 
Cremation Ground at LHS of river Satluj]. 
is iereby imposed upon M/s Sunni Dam HEP as per orders of the 
Hon'ble NGT for the non compliance observed and directions are issued 
to deposit the same in the account of Member Secretary, HP State 
Pollution ControB Board,:. Bank of Baroda A/c No. 
34140i00001617 (IFSC Code BARBONEWSIM) within 3 days, 
faiiing which action under the provisions of Water (Prevention & 

Contro! of Pollution) Act, 1974 and Air (Prevention & Control of 
Pollution) Act, 1981 shali be initiated against you. Unit shall ensure to 

submit thecompliance report along with time- bound Action Plan for 
remedial measures to this office at the earliest. 

Copy to the following for information & nla: 

Sd/ 
(Anil Joshi, IFS) 

Member Secretary 
HPSPCB, Shimla. 

1. The Regional officer, HPSPCB Shimlà- to ensure the recovery of 
EC, check remedial action taken by the unit and submit the status 
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S: 2022-CoNSENT SECTION-STATE POLLUTION CONTROL BOARD 

eport to this office within 15days. 

2. The SDM (rural), Distt Shimla, at Shimla 
3. Tehsildar Sunní Distt Shimla 

4. The Senior Law Officer, HPSPCB, Shimla, 

5. The System Manager, HPSPCB, Shimla. 

6. Case file. 
Signed by 
Anil Joshi 

Date: 06-07-2023 17:50:24 

(Anil Joshi, IFS) 
Member Secretary 

HPSPCB, Shimla 
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Annexure-B 

Photographs taken on 25.07.2023 of M/s Sunni Dam HEP 

 

 

 

Location No. 1:- RHS of River Satluj (Near Adit) 

 

 

 
Location No. 2:- LHS of River Satluj (Along the approach road to diversion tunnel) 
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Location No. 3:- RHS of River Satluj (Near Abutment of Valley bridge) 

 

 

 
Location No. 4:- LHS of River Satluj (Along the approach road to diversion tunnel near site office) 
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Location No. 5:- LHS of River Satl;uj (Near Cremation Ground) 
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